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From

To,

Sub:

Ref:-

Sir,

Copy to :

with reference to. your retter on the subject cited above, I am directed to informvou that vour praver for Earned LearS r"r s1"irj;;;-, 04.12.2024 ta ,.2.72.2024,has been granted' Further, vou have been ..[J;;;;;';ver the charge of your Court andoffice to the Additionar District &.sessions Judge, ,"rn"i r"i in her absence, to the next seniormost Judicial Officer available at the station.

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,
District & Sessions Judge,
lorhat.

Earned leave.

Letter No. JJNlItB2l2O24 dated 25.17.2024.
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A
Dated Guwahati thefi novenOer, 2024.

yours faithfully,

sl/-
]T. REGISTRAR(VIGILANCEI

26. tl.L0t-27
/

for information.
s enclosed

1 t2 d

1. The principal Accountant General (A&E), Assam, Guwahati
Copy of duly filled in leave application in prescribed format ierewith.
The Project Manager, Gauhati High Court.

JT. REGISTRARruIGII.ANCIW


